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PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, 1 lay on the Table
the Indian Tariff (Amendment) Bill,
1968, passed by the Houses of Parlia.
ment during the last Seszion and
assented to by the President since a
report was last made to the House on
the 21st January, 1863.

Sir, 1 lay on the Table Copies,
duly authenticated by the Secretary
of Rajya Sabha, of the following two
Bills pa!&ed h)' the Houseg of Parlia-
ment during the last Session and
assented to by the President since a
repert was last made to the House on
the 21st January, 1963: —

(1) The Hindi Sahitya Sammelan
(Amendment) Bill, 1963.

(2) The Representation of the
People (Amendment) Bill
1963.

PAPERS LAID ON THE TABLE

AUDIT REPORT, APPROPRIATION
Accounts AnD BrLock AccoOUNT
RAILWAYS

The Minister of Finance (Shri
Morarji Desai): I beg to lay on the
Table a copy each of the following
papers: —

(i) Audit Report, Railways, 1963,
under article 151(1) of the
Constitution, [Placed  in
Library. See No. LT-T77/63].
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\ii) Appropriation Accounts, Rail-
ways, for 1961-82, Part I—
Review. [Placed in Library.
See. No, LT-778/63].

(iii) Appropriation Accounts, Rail-
ways, for 1961-62, Part II—
Detailed Appropriation Ac-
counts. ([Placed in Library.
See No. LT-779/63].

tiv) Block  Accounts, including
Capital Statements, compris-
ing the Loan Accounts),
Balance Sheets and Profit and
Loss Accounts, Railways,
1961-62, [Placed in Library.
See No. LT-780/63].

NotiFicatior Unper TarrF CoOMMIS-
SION ACT AND ANNUAL REPORT OF
Hmoustan INsecTICIDES LaMITED

WITH AUDITED ACCOUNTS AND

COMMENTS AND REVIEW BY

GOVERNMENT ON THE COM-
PANY'S WORKING

The Minister of Industry in the
Ministry of Commerce and Industry
I beg to lay on
the Table a copy ecach of the following
papers: —

(i) Notification No. CH(I)-6(9)
61, dateq the 14th January
1963 regarding reflxation of
prices for soda ash, under
sub-section (2) of section 1f
of the Tariff Commission Act.
1951. [Placed in Library.
See No. LT-781763|.

(ii) (B) Anpnus] ‘Report of the
Hindustan Insecticides Limit.
ed, New Delhi, for the year
1961-62, along with  the
Audited Accounts and the
Comments of the Comptrol-
ler and Auditor General
thereon, under sub-section
(1) of section 619A of the
Companies Act, 1956.

(b) Review by the Govern-
ment on the working of the
above Company. [Placed in
Library. See No LT-T82/
63].



